FORM A
. PUBLIC
ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankrupicy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KOHINOOR GINNING AND PRESSING PRIVATE LIMITED

RELEVANT PARTICULARS

. Name of corporate debtor Kohinoor Ginning and Pressing PrivateLimited
2 Date of incorporation of corporate 29.09.2008
debior
3. | Authority under which corporate RoC — Mumbai
debtor isincorporated / registered
4, Corporate Identity No. / Limited UL17200MH2008PTC187167
Liabitityldentification No. of
corporate debtor
3. Address of the registered office and | Office No. 108-112, City Pride Building, 1st Floor, Near Mondha
principaloffice (if any) of corporate | Naka Signal, Jalna Road, Aurangabad, Maharashtra, India,
debtor 431001
6. Insolvency commencement date in - | 30.11.2023
respect ofcorporate debtor (Order dated 02:11.2023 r/w Order dated 22.11.2023
communicaied to the IRP on 30.11.2023)
7 Estimated date of closure of 28.05.2024
insolvency {180 days from the date of receipt of the Order on 30.11.2023)
resolution process
8. Name and registration number of | Manoj Kumar Mishra
the insolvency professional acting | IP Regn. No.-IBBIVIPA-001/IP-P01152/2018-19/11902
as interim resolution professional
9, Address and e-mail of the interim | Manoj Kumar Mishra
resolutionprofessional, as registered | Regd. Address: Room No. 1406, Building 4B, New Hind Mil
with the Board Mbhada Sankul, Ram Bhau Bhogle Marg, Ghodapdev, Mumbai
City, Maharashtra, MH - 400 033, India
Email ID (Regd. with Board): manojkmishra95@gmail.com |
10. | Address and e-mail to be used for [ Manaj Kumar Mishra
correspondence with the interim | Correspondence Address: Office No. 13/14, 2™ Floor, 84/
resolutionprofessional Dholakawala Building, Janmabhoomi Marg, Fort, Mumbai, MH
— 400 001, Maharashtra, India
Email ID (Case specific - For communication):
irp ohin 1@ i
| 11. | Last date for submission of claims 15.12.2023
12. | Classes of creditors, if any, under NA (As per information available wilh the IRP)
clause (b)
of sub-section (6A) of section 21,
ascertainedby the interim resolution
_professional
13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)
14. {a) Relevant Forms and Woeb link: htip://ibbi.gov.in/downloadform.html
(b) Details of authorized Physical Address: Office No. 13/14, 2% Floor, 84/
representatives are Dholakawala Building, Janmabhoomi Marg, Fort, Mumbai, MH
available at: — 400 001, Maharashtra, India

Notice is hereby given that the National Company Law Tribunal. Mumbai has ordered the
commencement of a corporale insolvency resolution process against Kohinoor Ginning and Pressing
Private Limited on 2nd November. 2023 and has appointed the undersigned as Interim Resolution
Prolessional on 22™ November, 2023 (intimation received on 30“ November, 2023).

The creditors of Kohinoor Ginning and Pressing PrivateLimited are hereby called upon to submit a proof
of their claims on or before the 15% day of December, 2023 to the Interim Resolution Professional at the
address mentioned against item 10.

The Financial creditors shall submit their proof of claims by electronic means only. All other credi
may submit the proof of claims in person, by post or by electronic means.
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A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class] in Form CA.

Submission of false or misl 3, 0f claim shall attract penalties,
&S o 4 \\\\

Fagn. NO.
ppien-00Y

Of M/s. Kohinoor Ginning and £ PrivateLimited

1P Regn. No. IBBIVIPA-001/1P-PO1152/2018-19/11902

Offiee No, 13/14. 2™ Floor. 84/ Dholakawala Building.

Janmabhoomi Marg. Fort. Mumbai. MH - 400 001, Maharashtra. India

Date: 1st December, 2023
Place; Mumbai
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GOVERNMENT OF MAHARASHTRA
ASSISTANT DIRECTOR
DEPARTMENT OF ARCHAEOLOGY, NANDED DIVISION
INVITING NOTICE
The Office of Assistant Direcor, Department of Archaeology,
Government of Maharashra, Nanded invites tender from

eligible Cotractor firms for following works-
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Kia Experience Consultant (KEC)

M Team Leaders

M Accounts Manager
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Sr. Name of Work Tender ID | Last Date

No.
Restoration & 2023 Date :

T | Conservation work for TCADM 30.11.2023

"Dashratheshwar B
Temple and Barav”, At 966667_1 14 1502023
Mukhed, Tal. Mukhed, e
Dist. Nanded

downloaded from
http://mahatenders.gov.in.

any other query contact on
ada.nanded@gmail.com

SIST3IRII31R/2023/2024/C5225

The eligibility criteria and Blank tender forms can be
the

As per the terms & condition given the tender notice,
interested firms are requested to submit the tender
allowing with the require documents on offical portal. For

official Portal of

0240-2400269 or e-mail on

Sd/-
Assistant Director
Department of Archaeology
Nanded Division
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M Service Manager 8 1 10 gufan siEHaS ALfe
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TSt SRR S ST
Bodyshop Manager 8 T 10 IufaT SIS qefte
SN A
Customer Care Manager 4 Q5 JUTET SN AL
Spare Part Manager 6 q 7 auTET IHT AT,
Floor Manager (Mech & Bodyshop) 6 q 7 Ul ¥ L.
Warranty Manager 2 q 3 uTaT SN AEe.
Service Advisors (Mech & Bodyshop) ¢ & 7 aufean srgwa srrasae.
Final Inspector 6 q 7 Ut SFIHE AL
Technician (Mech & Bodyshop) 6 q 7 U SI¥E AL
Trainee Technician (Mech & Bodyshop) 13 2 anfan sy smasge.
Customer Care Executive 2 3 quiEl SHE AET®.
Spare Parts Assistant 6 q 7 Ut SI¥E L.
Bodyshop Denter 6 @ 7 aufaT SHT ELTE.
Bodyshop Painter 6 @ 7 aufaT NG ELFE.
Cashier (Tally) 4 Q5 JUTET TG AL
PDI In charge 6 @ 7 aufaT IHT ELTE.

G L.

- (2) T AT YGTHATS T AT AT FRALI0T T 79T FIe Feeamoram

(2) 9w AL FHHId HH IR FHI AFLH 3

(3) Seawed W TR 3TH IELAH Y

() SE &1 3te interview fadt sr@diel 3ryan &t sritee srfSierT fepan
HEN FHHT €1, T 3t H& .

Ua8T Jerrad e 02 fedier 2023 9 03 fedar 2023 sl guRl 2 @ GeaATwTeS! 7
i 3TA. SITIUI 3T dobd STH THEITE 37T 319 3ist hr@ajinkyakia.in at
AT SR UTSdTdl 3TUdl 7666719810 fohdl 7066603310 AT ek WhatsApp
AT 9 SATerh ATEHTS) T -Tei aR YU |rer.

Ajinkya Autowheels LLP

Seven Hills Circle, Jalna Road, Chhatrapati Sambhaji Nagar - 431001




€

PO D12z
3

F Awangabad  Ei 1
L]

6 8 lE
P PR PR S R | i

g2 e
P FRTR T IeY

Uied T neaczoes znm
92

-

9l Gl
i

P "
wlinbin il

g

TIMES NATION

THE TIMES OF INDIA, DHMTF&WTI SAMBHAJINAGAR =
FRIDAY, DECEMEER 1, 2013

 Kwatra: India expects clear
-road map on climate finance

m_ Tech Also Imp To Address Green Challenge: Foreign Secy

o —lizma’ Confereceof (heFart -
==’ on climate,

i==are sel o atfend the o

_the Gull' cily to atiend Lhe

-Tew mHII' uum tMlx,lo i

“worid's mest significant ol
—moto meoting

= Modiwillattend the Warld
1

prestdeicy.

i strongly
el bmate finance fo
tloping countrics
deal withelimabe chomn g
“India 1 smong & few lar
g2 economies. which ame on

HC seeks govt
response on
GPS device

ban on flights

New Delhi: The Dolhi High
Court hag soupht the Centre’
responsa on A plea o
Ing A January e o
e clvilaviation min
posiiga ban on card Gl
bal Positioning System (GPS)

P Mol emplanes for Dubal o attend the Werld Clmate Actom
Semmitof the COP23 in bew Delli on Tharsday

locusing on

knovn ns
SCOPE8that is focused on rodu-
ny emissiong and suppor-
g developing counires fe
with exirene  weather
vl Severil world leatlers
e
action summit to discuss wa
-vs to rodnec greenhouse goe

sues Tho World Climate 2
tion Summit i the high-kevel
seprnentof the COP2S.

mind s scheduled tpart-
clpaie In hees other higtrls-
vel side events as well before
returning to Delhi on Fridey
'uﬂht T"‘r' COPI is taking

-
[

o
=Dubai:

&

he—tanceof evaryone income to-

—opening ceremony of the In-

and B g 0 De-
“eomimr I'Ill'.lﬂ':F change Inthe  cember Ihmm-r the pregiden-
i \ i epected 10
s ambitivas
uﬂntcmrﬂm:ﬂd roloted is

- der perspective
and priority has been that ol

climate
el

iz bt

"Wo oxpoct o clear oad
mapta be agresd at COP28 on
anne which would
Tor el vering on
thee e enlective, guontilel
goals” he soid. Dring its G20

nr'w and alsod imats
¢ ArE A ey erucial
seszment ol' all the global
i Ll

heeaid,

Ll ppositkans L

this serious chal
mat
oy e develog

unkrics,

“Omr approach to el
ation s reflecied in o

. negediations and our glo
bal effarts to help the rest of
Clobal South in eembating

change asalsoiis im|

diviess.  on commareial

Iliuhus
I By it issnad notl
s, I1.r-'| vion sy of ci-

clin has taken n leadors:
bip e in shaping the glohsl
agemda on climate and envi-
rommen: inchoding thmugh
lis isue in
two Voie of Global Scuth
Summitsorganised by India,”

L1 niter IliJlJv

llange of di-

pnen | Tran

ewak of fhe devdoping oo
iid. e

Key focus on Loss

= to diseuss hore, there & loss
and damape, also the issues
of the last COP like arficlef
and the elimate Nnanre asso-
clated with developlng co-
untries, those issues will al-
30 be discussed af the COE™
ho said.

Article § rogulates volun-
Y eonperation among ro-
1o achleve their Ha-

Loee ond Domage
and, climate finanee and is-

1
Jnl:_lq.n- will be the
of discussiona

canav aairbon Thursday
He was speaking al the

butions (NDCs) to reduce
emissions, It incorporates
both market mechanizms
and non-markes approsches,
Ineladng  conperation I
areas such as Onance, lech-
nology transfer and copacity
building.

“=ro ho undsrecored the impor-

ta  fght rlm'me

ies... Tharo aeo many issmr.

P

i

tondeveioping nal i
sulfering from adverse di-
mite change inpocts

The eperationalisation

Fund) will be a
COP2E el
Loty of el
menks. furmlis

e as interim
host of theflnd
climate
wificial wld PTL

Tour yearpes o,

and Damage Fund

He did not rospond to qu-
eetions from PTI on what
stanid [ndia iz experted I
loe an the Loss and Damage
Furl

Elowever, il hos been lo-
armt that India is cxepected to
achoenteFor abigzor scopein
the Loes and Damage Fand
(LIF) ta compensate devalo-
natlons i
chomge to ensure inclusivity
for them. At COT2T lnst year,
the Loss and Damage Fund
was agreed to by the Parties
o provide fmencial sss)-

of tha global lozs and dama
@2 fund (Lose and Damage
ks

sources, (he

scope of the fund and whet
hor the World Bank will ser

trustoe and
tor sn it
asenlo

A pivotal focus for COT'2S
v

stion. o the petition
h nlso sought o divection
to theauthoriticsto pay damsa-
ies to the patitionar for “un-
lawul” seizire of his GPSde-
wiee aF Term Inal 3 of the Trudl-
ra Ganl i Inber naticral Air-

A borch of Acting Chiof
Justice Manmohan and Mini
Pus ra granted the mini-

aponse and listed (he matter
For further hesving on April 2

nexd year The court was hea
ring o plea challenging the
banand sseking a divectien to
the muthorities t decide his
representation for damges.
The petitioner also sous
permission to corry G devi-
s whilntrovelling by
Iiuner R:Ahul Em'.! r_'wc-

hf"d Lul‘.‘:d.c

sel submitted that
. the petitioner's
GFS deviee was selzed
or]les al theall port even
vl trewelled by nir
Uz oConslons corTy
ing theoguipment in his hand
baggage.

‘The Lawyer said § sutse-
auEnl v tarned out i

New Dulhiz In o aurprising
i of events, 5 Delki court
wma on Thursday told that Bs
Berore reportediv pxinriesd by
alleged conman Ssnjay Pra-
Kash Raiolias Sanjiay Sherpu
rin from Dalmia Family Offi
ee Trust, in which Gaurs
Dalmia & 5 trustes, was part
of the momey st was alle

Dalmia’
embezzled from Ansals

s T6Cr extortion

cruts and politicians, "dupsd”
Ganray Dalmia and hie fami-
Iy tnthe tune of Bs 2erore by
imstilling in him & fearof ar-

crime ggainet Rai & port of
embezaled by Gauray
1 from Ansal Properti-
esand Infrastrucnre il ant
Ansal Landmarh Townshidp
Lk, farwhich the B in L
nove hos

the total sum wisreecived n
the barik geoountal the YREE

vest 1o onpulng lvestisa- 2
tiomy the B0 Ry 6 cooce from

]

ol

-
48 49

47

y QMeeTrst n which
kit 23 Eruste, ED said.

vl BsGerore o YHEF (outh

nkaluu-ul Tru:n
ment Directormbe (1
point by Dacembar 8 when the
eourtwill hear thematter
Adwoeate Nitesh Rana, ap-
peATing (o the aused, sab-
militel tefore the court that
ihe B dsell was confused
about the cose Ranasaid that
Bs B erorealloged procoods of

Bemgalurw: The High Court
of Karnatala hos said thato
transfor arder boaring the
sipmature of 1he chisf mini-
sierdoes notbecomelici, il
hereisd

Tural Entrep Founda-
tion) of which Raiwas asig-
as donation. Later the
EDin Delhialleperdthatthe s
anchan monex
isconfused abo-
tald thecourt

Ho quastionad bow there
can be two sparats cases for
thesamepeesds of erime

‘The EI has alleged that
Hal, who alliegedly cheated se-
elaitming bole
close to e Frime Minisier's
Orffsce (PMO), senior bures

god documonts of the p
merttoeonoel thetrus natu-
re of fransactioms. The mo-
neEy mrering case sems
Sfroam an P filed by Luchoow
Police alleging that Rai pro-
jected himaolf as closs to s
nior politicians and b

pnbrlie of big sams of money

influenc
and  assecinted
DM

with  the

CM can't sign lower cadre shift
order to higher post without logic

mashehor ool Rajesh Rai K
said this in their recent jud
pement on s patition filed by
Karnstaka administratie
servine(senior seala) officer

vectappointment in 2000 aml
promoted 0 HAS (junior sca
le) in 2015 ond KAS (sonior
seale} in January 2001 Am.
membala was fransfecred as

1 post & kMLl vailre ulficer

"We are constrained to
h

Tir Prajna 7

Ammenilals had chal-
Lengeda Karnataba Saate Ad-
ministrative Tribunal crder

uientol food and el lisug
es in July 2003, Palbacju

apinothat, oven th:
iransfer ordars bear the ct
ol minister’s siEarurean
Bk suchorers s |
i tobealicitertheras we

of Auguet 2,2023, all

application filed by Pathara-
Ju V additional director of
depariment of foodand civil

transter in the Tribunal st
hat Ammentala
el L e post w
it the prioe approval ef t

supplies and set aside e

ing GPSdevic
al afrcraft wos not ['rDhItl ed
atthat fime. T

ten the chu:\. minister o i
i of eligibbe

T WREINVE
et i And wner
neous nj

persons to be posted to zaxd
mtandasio why aperscool
alowercodee is posted o the

dated

transfer
July € 2083, by whi
membals was trane:
that post. Patharaju had eom-
ended  that  Ammen:bals
was nodeligiblefor thepost,
Ammembala wos appein
ted as atahsilder through di-

tonded that the prior appre
valef theCMwaetaken.

The HU also directed th
HOVETTIMENT [ §5508 e
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tehighoreadre posts. o
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By thi affice of Chisf Ergineer Pune Tone, MBEDCL, Pun, wih delals i
beow T-TT23-24: Aneual Rae Comticl kv Fepais of Sled Power
= Transiormers uncer Pune gone, Tender Cost  Rs: 160LEhS, T#23-24;
— Providing 12nos an d Dasls &1 055 Conba rmom
'L, Tander Cost R 41lakhs.
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[Supply af Mulbey 3%
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| Submissiun o1 ]
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‘matellite phone’, the couns:] anid encadred place,” itsaid,
said. Fni i Abonch of Justices K So-
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PUBLIC ANNOUNCEMENT

Il lin Frateds
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Fuel price revision

below $80: Firms

State-owmed u- eflﬁaw.ll.uu_ dmwvl'\ pl
companies
lkzaly tos rovert Lo doily roui.
e i pricos of pairol and
Aiessl only when internatio-
il prices stabllise below.

perbarrelana susta ned
.m:ls. mdustry officials aa
id.

Throa sateonned (el
rerailors — Indkan O Coi-
parstien Lid 0CL). Bhurat
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(BPCL} and Hirdustan Pat-
roleum  Corporation Lad
rlIP( Li — which pantrol ro

IRy 1 rﬂ the market. ha

X il digsel pr

d

=S

il rates,

Uit Tralia Touys has avenaged
#33.42 per barrel in Novem-
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af Septern:

at curtonl prices,
some morey on patml, dle
sl — the most eoos
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congumed in the country
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and-pu” scenarie o recent
weeks, another officil sl
“Oinsotme days there laprafll
on dieae] but on ather day
thore isloss. Thore = nocon
sistont trond "
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recouping losses they ncw
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ernde ofl prices shot thro

\'L-m;lll-
ces on freeze [or a rec
2othymonth inatew
This iz deapite {he raw
material fprnde oil) cost sur
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nmﬁlu:a. y “There
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Noverer 2023,
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REP for Branding & Pro of Jharcraft|Se Call
Aef No 1286 Date:-30/11/2023

Incoatiruation of PR no- 310031 datad 27.10.23, HARCRAFT invhes
[-REF {Request for Proposal| from reputed and eaperienced agercies
= for branding and promationalwark ef thareralt. Detailsare asbalow:

5 ETAR MIDC BRANCH:
. Pict N A4, KegshHatkarengae
Bank of India 7 EEEC{EEEC)
Disl, Kalfegar-416 236
Relationslhip beyord banking
[E=ETE ]
POSSESSION NOTICE
 {forlmmoaake Fropey )
Whereas; Tha Dffar OF NDLA,

undar the Sacuriization and Reconsiraction o Francial Assats and
Enlocanant of Securly Irfsrest Azl 202 and in enstcisn of pawers
confered under Secton ﬁm' resad with mule 3 of the Secunty interest

0 Rules, 2SI caling
M. Atar{ Alc Ne. 1]
repay e icE hei {n words.
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Burrowers awd lhe public in gerenel thal the uncesgned has hlwu
possesalon of the propery dascribed hereln below b exercise of

sarfened an hinuvder seb-oeston (£ af seckion Wﬂfﬂdreod\lﬂhnkeuf
the Gecurty Irbereet Endorcomast Rules, 2002 on this the 20th cay of
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NOTICE INVITING E TENDER(NIT)

4181 Chew Stored2)RIMS RanchiDated 28-11-2023
albwing On-line hids are vated by RIMS, Ronchi from eligible bidders whe ful il
the Chualification Critera as stipulatsd in the Tender Document b;
NIT No 4181 Chem storei2)

Mo Temder Erguiry
procurement uf Cher

EMD and ethersssentials indetailed T
11-2023 iind lest Disle eFsubmission of Bids 30-12 i .
The detailed NIT & l..mh.r Documant will h..- available on website: wwwjhurkhand

e Enguiry /NIT No

34

nchi-

v Doy ||l Teniders
300

t. of Jharkhand)

RIMS Tia

e vnldatility ind
ternational okl mzark,

the ol st yoar In
e natiana loil prices

2 b -
widened the sl
e gnd everyon
loud, But whon
al ol pricos goap, willthay
ALl 1 ralse rates -
5 bl
I is the world's third
largest pil comsuming and
importing nation. i impors
miore than #5% of s ol ne

wart to daily marke! bused
pricereyviston, ol prices
T Lo caine below S
basis." an o
aalil. Petrol pnd diesel prices
have been on a lrepze slnce

Wanted man
nabbed after
UP encounter

Bamda: A mon wanted ina

e IFE AT 'nder N|l|ll'} 1
ailed 1-240.

robbery emspwas arrestod
THrsnay arter anenemr
with police b Low!
suffered leg injury,
said.
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Al thaal part and parcel of the lang compdaing Ploland ofher sinciures and
fiskarea and Filngs erscled or irslaled o o be erecied therean, stagled ot
Row Bunglow Unit Mo, 2, in Plot Ne. 5, in Gat Mo, 53WB, shisted st Mo
Salrige, Tal. Kervest, Dat Kolhegur beving Ground Floer serabuciond? 41
Sq.Mirz, First Flocr conatruction 27 65 Sq Mirs. thua tetal buit up area85.06
S Mirs, in the niame of Mr. Vasim Rafic Atsr, Bouaded | On the Horth by:
Eics Ho. 4, On the Seuth by: PiotNa_ 5, Dn the East by: Agjacent Suruay
No Land; OntheWes: by: BMelra Razd
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Mlhwiseﬂ Officer

nl

| oy

for biddirg related quariss,

foet on eell Nes,

12

I T0981 24488

PRAND, 112307 Rajendra Instituts of Mesfical Sclencesi23241:0

oncof them opened fire with

Qual
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1 having I

acountrrmade pistol, supe
rintondont of police Ankur
Agsrwaleaid.

He added that the police

arrested Jiiu, whos
Ludleg iniury in s leg
taliatory firing.
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gad to flaa the 2pet, policeaa-

flereda

Rai i ablezed to have for =
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